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CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BENCH. A.LLAHASAD • 

Allaha•ad this the 13th dax •f A:!JUSt• 2884. 

Orifinal Applioat~en Net. 747 ef ~000. 

Smt. Manerama Devi wife •f Late Ja•dish Prasad 
R/• Vill. Keshawpur.Pest- Chandauli. Distt. Chaq<lauli • 

• • • • • • • Applicant 

ceunsel fer the applicant :- Sri v.K. Srivastava 

VERSUS .. - .. - -- - 
1. Unien •£ India thr3uth the C,eneral Mana!er. 

Nerth Eastern Railway. Gerakhpur. 

2. Divisi na.l Rail Mana~er (P), Nerth Eastern Railway, 

Lahartara, Varanasi. 

3. Assistant Cemmercial Superintendent, North Eastern 
Railway. Varanasi. 

• •••••••• Respondents 

ceunsel fer the respsnclents ;- Sri K.P. Singh 

ORDER - - - ... - 
Sri V.K. Srivastava. learned caunsel fer the applicant 

submitted that he will •e ·satisfied if the representatien 

dated 25.83.1,,, addressed te the DRM, NE Rly •• v.ranasi 
is decided. 

2. ccerdill!Jly the OA is dispesea of with di~ctien te 
respendent Ne. 2 te censiaer and decide the representation 
Within a peried ef three menths £rem the date ef reciept 
ef the representation and pass a detailed ~nd speaking erder 
unaer intimatien te the cpplicant. Te facilitate this precess, 
the applicant is ~iven li•erty t• file fresh representati•n, 

if se aesir~ within ~5 days from the date •£ cemmunication 
•£ this erder. Ne cests. 
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Mem»er- A. 

/Anand/ 


